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aenerations in view of the family', historical 
importance. As a result of a review under-
tahn in 1952. it wu decided tbat tbe 
pension of Rs. 2,500/-per month should be 
continued for the life time of the present 
holder and tbe quesllon of it continuance 
to his Successor should ~ considered when 
the occasion arises. 

(c) Government bave 4ecided to abolish 
privy purses and privileges of Rulers as 
defined under article 366 (22) of tbe 
Constitution. ~e question of political 
pensions granted by the British Government 
to the previous ruling families has not been 
fully con5id,red so far. 

Drop-Outs from Primary Scbools 

7369. SHRI BABURAO PATEL: Will 
tbe Minister of EDUCATION AND 
YOUTH SERVICES be pleaoed to state: 

(a) the total number of students receiv-
ing Primary education, Statewise, and the 
total n ~e  of schools imparting Primary 
education; 

(b) whether it is a fact that there is an 
Increasing percentage of drop· outs from the 
Primary sc~ s whicb is likely to affect 
badly the expansion of primary education; 

(c) if so. the actual pelcentage of drop-
outs in I he last three J ears; and 

(d) the salient ea ~ of the programme 

of action formulated by the Education 
experts at the cc .lrerence spollsore1 by the 
National Council of Educational Research 
and Training in New Delhi on the 27th 
January. 1970 ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EDUCATION AND 
YOUTH SERVICES (SHRI BHAKT 
DARSHAN) : (aJ The information is given 
in statement J laid on the Table of the 
House. [J>luad in I iI·rary See No. LT-
3304/70.) 

(b) and (cl. Figur .. for the last 3 years 
are not ",oilable. The per.:entage of drop-
outs shows a tendency to decrease In the 
year 1949-50, for every 100 students In class 
I, there were only 32 students in class V. 
In 1960·61 th;. ro", to 37. Tn middle schools 
the·" were "Illy 76 ,tudents h class VIII for 
every 100 .tudents in c'a" VI in 1949·50. In 
1962·63 this rose to 80. 

(d) Tbe salient featurea of !be pro-

gramme are given in statement II laid On tbe 
Tahle on the House. [!'faced in Llbra'y. See 

No. LT-3304/70J 

IDduion of Members of State Leglslaliye 
Aaembli .. aDd CODDCils io ParliameDlry 
ami GoverDmeot SpODlored Delegatlollll 

7370. SHRI R. K. BIRLA: Will tbe 
Minister of PARLIAMENTRA Y AFFAIRS 
be pleased to state: 

<a' whether it is a fact that the Members 
of the State Legislative Assemblies and 
Councils are taken on the Parliamentary and 
other Central Government sponsored delega-
tions goiog abroad ; 

(b) if so,the names of such Member. in 
each delegation which visited foreign 
countries during tile I.st three years, year-
wise and country-wise; and 

(c) how the expenditure i. borne as a 
result or including the State Legislators in 
tbese delegations ? 

THE MINISTER OF PARLIAMEN· 
TARY AFFAIRS AND SHIPPING AND 
TRANSPORT (SHRI RAGHU RAMAIAH): 
(a) to (e). Sending of Parliamentary Delega-
tions to foreign countries, is the concern of 
the Presiding Officers of the Lok Sabba and 
Rajya Sabba and as such necessary infor-
mation in connection therewith would be 
available with the Secretariats Of bath the 
Hocses. As regards other Central Govern-
ment sponsored delegations, tbe information 
is being collected from tbe various 
Ministries . 
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Callao-Cam-Night Club at Vagator In Goa 

7374. SHRI BABURAO PATEL: Will 
the Min;,I"r of TOUR!SM AND CIVIL 
AVIATION be pleased to slate: 

(a) whether it is a fact that the Ooa 
Government have received some ~ s 




